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build up any arrears of cane pay-
m nts. 

Government and the Reserve 
Bank have alwa: end avoured to 
nsure liquid tion of cane dues by 

the sugar mills without delay. To-
ards thi objective, the banks 

hav be n advi ed to monitor th 
cle ranee of arr rs of paymen 
by mills to sugarcane grO\ rs and 
o ensu · that they no only ro-
ide credit to mills for paym nt to 

the growers but also have arrange-
m nts through which it is ensured 
that th growers J;?et th ir du . 

Prop , I to R r i nt Le th r 
~>ort Pol" y 

93 5. SHRI S. B: SID AL: ill 
the Mini ter of COMM"ERCE be 
pleased to state: 

(a) whether any tudy ha b. ·n 
mad about ch nging mt m tton-
al leather p rn and me t the 
demand of h im rt rs; and 

(b) wheth r it u proposed to r 
orient lea h r expor policy o 
1 ak it more hen chl he 
country with details thereof? 

THE D PtrrY . I 
THE MI ISTRY OF 0 ER-
CE (SHRI P. A. SA G ) : (a) 
The overnment, through the 
port Promotion Councils and o h r 
Jrgani at1or.c;, ha encourage th 

study of int rnational d m nd 
pattern for lea her on a cof"ltinu-
<JUS basi . 

ntr h 

9366. SHRIMATI JAY ANTI 
PA All{: Will the inister o 
CO ERCE be ple d to state: 

( ) f ct hat the 
iner ls and Tr ding Cor-

poration has ign d contrac with 
Banglad sh for xp t of c l from 
the country; 

(b) if o, the total quantum o 
co 1 propo d to b port d an-
nually t B ngl d h· 

(c) the · r from which 
co l ·p rt i ~ pro o e 
ed; and 

( d) the d ail . port 
propo al o be o h r 
coun ri ? 

THE D PUTY 
THE fl I TRY 
( HRI P. 
Sir. 

nd (c) 




